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The power requirement of the in-
dustrial complexes in Haryana ad-
joining Delhi is met from Haryana’s
own generation at 30 MW power sta-
"tion at Faridabad, its share of genera-
tion at I.P. Station and its share from
power generatad by Bhakra-Nangal
system.

The reasons for difficulties occa-
sionally experienced in the supply of
power for domestic and industrial
consumption in the area are—

(i) forced outages of newly com-
missioned generating units of the
thermal power gstations.

(ii) lower generation at Bhakra
duef to poor inflows in the Govind-
SAgar reservoir.

(iii) inadequate transmission and
distribution Capacity in the systems.

The inadequacies relating to gene-
ration at thermul power stations and
the deficiencies in transmission and
distribution are being rectified in
accordance with a planned pro-
gramme which is being executed in
a phased manner,

Station Director at Cuddapah Radio
Station

5102. SHRI P. RAJAGOPAL NAIDU:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether there is Station
Director at Cuddapah Radio Station;
and

(b) if not, the reasons therefor?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) aad (b). There is at
present no sanctioned post of Station
Director at All India Radio, Cudda-
pah.

Cuddapah bheing an auxiliary Station
of Hyderabad, with some originating
programmes, a post of Assistant
vStation Director is sanctioned.
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Purchasing of Power from Kerala by
Andhra Pradesh Electricity Board

5103. SHRI P. RAJAGOPAL NAIDU:
Will the Minister of ENERGY be
pleased to state:

(a) whether the A.P. Electricity
Board purchased power from Kerala
during 1974-75; and

(b) if so, whether the Tamil Nadu
Government claimed service charges
including line cesses for facilitating
transmission of Kerala power through
Tamil Nadu grid lines?

‘THE MINISTER OF ENERGY (SHR1
P. RAMACHANDRAN): (a) and (b).
In 1974-75, Kerala banked 66.326 MU
of spilled hydro energy with Andhra
Pradesh and Karnataka. This energy
was shared by Andhra Pradesh, Kar-
nataka and Tamil Nadu Systems in the
ratio of their respective percentage
deficits during the period October,
1974 to June, 1975. The Tamil Nadu
Electricity Board did no: levy any
wheeling charges during this operation,

srrsraTo ¥ wfe aet & forg
afus auy

5104. %o TaWl fag: v
gO WX AW AT Tg FqTT AT
Eﬁfﬁ fF

(%) v @vw7 a7 faas mFw-
arofr  F ARy ¥ gad oot fiar &
wqra a7 or wiw, wie M7 aenfas
gfzada & Tl @ wmafea wea Aar
#1 wfu® awg wEfea 77 71 §;

(@) afe g, & 71 F9F7 5
e fxar sEar; Mt

(w) %t foent 7 wrerg gty
i faen aw & fga & wfazw &,
afg a7, ' wrvEg 24T IFAIET &)
aisfa a9ET JUr  gwe  qrarteE
T #® qaraat ¥ gfafam 1 AT
AAT 37 I a1 YA & faQ
FAT FTIATEY FT AT T & P





